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(d) prospects of using the unused 
lands' already leased to these State 
Governments? 

The MlDIster of State In the Minis-
try of Railway. (Dr, Ram SubhaC 
Singh): (a) and (b). The required 
information is given below: 

I, Mraon 
L Madru 

" AntShri 
4oJ:eraIa 

TOTAL. 

The ex-
tent of 
Railway 
land 
lcuedto 
the four 
Southern 
Stare 
Govern-
mentaror 
cultivltion 
(Sra.e-
wi.e) 

Acre. 

S29'746 

1298'200 

1928'070 

2S8"00 

4014·,16 

The",,--
tent of 
land 
brough. 
under 
cultiva-
tion 80 
far (State-
wi.e) 

Acres 

93'126 

889' 770 

1042'090 

80'970 

210"956 

(c) and (d). Since the beginning 
of the scheme in 1942 and upto the 
end of 1965, plots o't land were hand-
ed over from time to time by the 
Railway. to the concerned State Gov-
ernments for purposes or cultlv&tion. 
&I the Stale Go\'l!rtllf\ents allot the 
hinds to Individual cultivators, r""-
Ions fOr not bringing the remaIning 
land under cu].tlvation are not obvious 
to the Railways. Presumably there 
i. no water available for cultivation 
lacany and vill"gers are not Inter-
ested in tokirr, over such land. 

TutUe StuI)- Team 

!MI'I. Sbrl v ........ tII: Will the Minis-
ter of COJDJDeree be pleased to state: 

(a) whether the Textile Study 
Team hn oubmltted Its report to 
Government: 

(b) if so, wha~ are its recommen-
dations; 

(c) whether Government have ac-
cepted the recommendations of the 
CommIttee: and 

(d) if not, the reasons therefor? 

The Deputy MlDIster In the MIDIs-
try of Commerce (Shrl Shall 
Qureshi): (") to (d). It is presum-
ed that Ihe Texlile Study Tum men-
tioned in para (a) of the question 
refers to t he Study Team set up on 
27-5-1965 under the Chairmanship of 
Shri K. K. Shah, M.P. to go into the 
working of the Textile Commis-
sioner's Organisation. The team hIlS 
not yet submitted its report. 

Tea FInance and Gnarantee 
Corporation 

968. Dr. P. N. Dan: 
Sbri V_th: 
Sbri Subodh 1IaDsI1a: 
Sbrlmatl Rennka Barkatakl: 
Sbri p, R. Chakravertl: 
Sbri R. S. Pandey: 
Sbri RaJeshwar Patel: 
Sbri Ravlndra Varma: 
Sbri B. Barna: 

Will the Minister of Co_ be 
pleased to state: 

(a) whether the proposal to aet up 
a Tea Finance and Guarantee Cor-
poration I. pending before Govern-
ment; 

(b) if 10. the scope and purpose of 
such a Corporation; and 

(c) the stage at which the matter 
stands at present? 

The Deputy MIDI8ter In tile MIab-
tr,. of Commeree (Sbri Shall 
QnresbI): (a) to (c). The matter 1.1 
under consideration. 

T_ PlaDtatJona 

969. SJlrbnati Benna BarbiakI: 
8JIrI V_th: 
SbrI L S. Panc1e7: 
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SbrI Rajeshwar Palel: 
Shn RniDdra Varma: 
Shrl A. 11:. Gopa\aD: 

Will the Minister of Commerce be 
pleased to state: 

(a) whether it is a fact that Gov-
ernm(!nt are ('onsiderin", a proposal 
to take over uneconomic and mis-
managed tea plantat,ions; 

(b) if so, the reasons therefor; and 

(c) the estimated acreage of such 
plantationa? 

The Deputy MIDt.ter ID the MIll»-
try of Commeree (Shn S .... 
qureahl): (a) to (c). The matter I. 
under eonaideration. 

Trade with U.II:. 

" •. SbrI P. C.~: 
SbrI D. D. ParI: 

'Will the Minister of C_ be 
pleMed to state: 

(a' whether the Briti.h Govern-
ment haa recently reviaed or renew-
ed the import-export arrangementa 
with India; 

(b) if 10, what are the detail. of 
the new arrangement.; and 

(c) how far the imports of varioWl 
traditional Item. are to be liberalised 
thereunder! 

The M\DWer of Commerre (SbrI 
llaDubhal Shah): (a) No, Sir. How-
ever, in the CaBe of import. of eotton 
textiles into the United Kinldom. tile 
British Government have with deet 
from lst January, 1966, brought into 
effeo:t an interim arrangement pend-
in, flnaliaalion of their scheJlll! wbleb 
UI under discWllioo in the GA'l"l' 
forum at Geneva. 

(h) aDd (el Under the interim 
arrangement. the Brltilh Government 
bave provided !or-

(i) the Government of India contl-
nuin, from 1st December, 1965 
onwards to restrict by export 
licensing exports of cotton tex-
tiles from India to U.lt., 

(ii) establishing interim quota equal 
in amount to OIU'-half of the 
basic annual Quota tor 1965 "'Z., 
I \.5 million pounds for yarn uud 
195 million square yords for 
piece goods and made-up gcoda, 
of wruch finished cloth and 
mnde-up goods will not exceed 
32'5 million square yards; 

(Iii) introducing import licensing ill 
U.K. in add,ition to the exbt-
in, export Iicenain, arranp-
menll In India. 

The final arranlement pr_d tar 
the period 1st January, 1966 to 51st 
Derember, 1970, baaed on lines .um. 
lar to the in!crim arranlement UI 
under dilCuuion with the BrIt111l 
Government. 

Camera P\aDt 

tin. SbrI P. C. Bor_h: 
SbrI Mah_.r NaIk: 
8br1 P. a. CbakraverU: 
Sui 11:. N. T1WV7: 
8brlmaU Beauu Baru~: 
Shri Rameabwar Taatla: 
Shri RIm.taID ..... : 
Sbrl R. BanIa: 
Shri L 8. Paade,: 
SbrI Ra'rind .. V.rma: 

Will the Minister ot IndaI&ry "-
pleased to 1t.1e: 

(a) whether It II a tact that ~ 
plan for settin, up • camera plant Ja 
the pubUc sector Ia lIkel, to faU 
through; and 

(b) it 10, the reBlOM therefor? 

The IIbdster 01 Watry (SbrI D. 
Saajl".,.,.a): (a) and Ib). Negotia-
tions are still In prDgrea. 




